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·lSl. SUi Shree Na",1ID D .. : 
SUi Mohammed It.".a: 

Will the Mi",ster of Law be pleased 
to ltate: 

(a) whether the legal pOlition with 
regard to the IlJIing up of vacancies in 
the'Rajya Sabha by Kerala Assembly 
at the time of it. biennial election at 
the end of March, 1986 has been exa-
mined in view of the fact that Kerala 
has no State Assembly at pre.ent; and 

(bl it 10, the result of such exami-
nation? 

The Minister of Law (Sbrl G. S. 
Patbak: (a) and (b). The matter Is 
under examination of the Govern-
ment. 
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Aid 'rom U.SA. 

°lSS. Sbrl Jtarnl Sln,bjl: Will the 
Minister of Food, A.rIoalture, Com-
manit, Development and Coope .. u.. 
be pleased to Itate: 

(a) the outcome of flndingl ot Mr. 
Lester Brown, Special ASliltant to 
U.S. Agriculture Secretary, who came 
to India recently to make a quick 
study ot the tood situation and the 
long term requirements of e .. ..,nUal 
imports like fertilizers, seeds, e\c.; an4 

Cb) the extent ot aid likely to fol-
low in 1966 and over a period .. r five 
years in the context of his flndlng.-

'!'be Deputy Minister In tbe MJala-
trJ' of Food, AlriCllliture, C-1IIIIiJ' 
Development and Cooperation c8br1 
_am DIIar ..... ): (a) and (b). 
Mr. Lester Brown who II an oftlcer of 
the U.s. Gover~nt lubmlUed hi' 
report to the U.s. Government and 
not to the Government of IJIclia. The 
Government of Indta are n<>t aware of 
the· reactiollS of 1M U.S. ~ 
of Alrieulture to thiI report. The 




